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PRINCIPAL BENCH, NEW DELHI
0.A. No. 176 OF 2024

| Y/ ey
o INTHE MATTER OF: -

AJIT KUMAR GUPTA

VERSUS

...RESPONDENTS

STATE OF U. P. & ORS.

AFFIDAVIT ON BEHALF OF DIVISIONAL FOREST OFFICER RENUKOOT
SONBHADRA. UTTAR PRADESH AS THE UN DERSIGNED IN COMPLIANCE OF
THE ORDER DATED 10.05.2024.

Shri Melichan S"“A: Divisional

I Ahone I\JAO\ §(N€L aged about?L,C years, S/0
Forest Officer. Renukoot, Sonbhadra, State of Uttar Pradesh presently at Lekae , do
hereby most solemnly state and affirm as under;

T am the Divisional Forest Officer, Renukoot, Sonbhadra, State of Uttar Pradesh and
fully conversant with the facts and circumstances of the present case. [ affirm that this
Affidavit is being filed by the Deponent in compliance of order dated 10.05.2024 of

%}t;is Hon’ble Tribunal.

. YAt the outset, with the utmost respect it is submitted that the undersigned has the highest

/8
{ o L . fespect and regard to the orders passed by the Hon’ble Tribunal and duty bound to fulfil
~ fTahisi Saoel, OV g o i p gy : . : : :
u;} :, Na. 311B81200% ,~‘,'\.":1?e obligation which are assigned under the law and directions passed by this Hon’ble
= : \s//j.' ribunal in true letter and spirit.

\y/ *"\, G el
That the Under Secretary, Government of Uttar Pradesh vide letter no. 1589/81-2-2024

NOF VL&
dated 09.08.2024 has given reference of a letter no 185/6E-2-(NGT) dated 24.07.2024
with regard to the last order passed by this Hon’ble Tribunal dated 10.05.2024 in which

it is mentioned that the report prepared has been approved by the Government. It is
submitted here that the above letter by the Under Secretary, Government of Uttar
Pradesh, the Divisional Forest Officer, Renukoot, Sonbhadra has been appointed as the

representative of the Additional Chief Secretary, Environment, Forest and Climate
Change Department, State of Uttar Pradesh in the Joint Committee and for filing the
response on his behalf as well. That therefore, this affidavit is from the undersigned in
capacity of Divisional Forest Officer, Renukoot, Sonbhadra and on behalf of the
Additional Chief Secretary, Environment, Forest and Climate Change Department,

State of Uttar Pradesh.
True copy of the letter no. 1589/81-2-2024 dated 09.08.2024 from Under Secretary, |

U.P. is annexed herein as ANNEXURE RI1.

4. That the Original Application pertains to the Letter Petition sent by the applicant to this
Hon’ble Tribunal which was treated and registered as O.A. No. 176/2024 on the date

0f29.04.2024. That this application points to the 1llegal encroachment involving cutting
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down of forest trees for various illegal activities imposing threat to life of the Reserve
Forest, wildlife and aquatic animals by the Chairman Digvijay Pratap Singh (hereinafter
referred to as ‘Chairman’) and Executive Officer (hereinafter referred to as ‘EO’) of
Nagar Panchayat Pipri in the Reserve Forest of Dongia Reservoir Pipri, Sonbhadra
(hereinafter referred to as ‘Reservoir?). It is important to submit here that this Reserve
Forest area is home to a wide range of wild animals like the deer, leopard, porcupine,
wolf, peacock, langur, monkey and particularly the area of the Reservoir is inhabited
by crocodiles as they have their basking site on an island in the middle of this Reservorr.
That the illegal activities/encroachments being done here by the Chairman, the EO and
their relatives include:

1) Construction of an illegal Cow Shed by occupying land illegally

11) Widening of the road in the Forest area illegally

111) Efforts in making a restaurant and tourist boating activity in the Reservoir area
especially including the island situated in the middle of it

V) [llegally attempting to settle their kins and peers in the forest area to occupy and

hold the land

V) Killing of wild animals like crocodile by beheading it brutally as reported in the
post mortem by the Forest Department and reported hunting/killing of a deer
and a peacock.

e
-

,f‘- < L e
/7 Trigp \ that by referring to the above illegal activities, the applicant has prayed before this
Loy, . A ‘KUfﬁ;, 3 Hpn’ble Tribunal to:
i 8 s }',,,a?.’- me ¥ 'a) Pass an order to stop such illegal activities as they are clearly hampering the forest
RN %L e« ¢ area, its inhabitants, the environment, nature and human life at large.
‘45"\';\?,‘-“},. "< /b. Take disciplinary and punitive action to punish the Chairman, EO and their
WL KX N : ' i
L respective relatives as per the rules laid down by the law.

c. Pass an order to the District Administration and Tourism Department to stop

6. That this Hon’ble Tribunal in the last hearing of the matter dated 10.05.2024 passed an
order to direct the respective respondents from 1 to 6 to file a response with regard to
the matter at hand. That the operative part of this last order dated 10.05.2024 IS

mentioned below: | .
“4 In view of the averments in the application, we consider it appropriate 1o

have response of (1) State of Uttar Pradesh through Chief Secretary,
Government of Uttar Pradesh, (2) Principal Secretary, Irrigation and Water
Resources Development Department, Government of Uttar Pradesh, (3)
Principal Secrelary, Department of Environmenl, Forest and Climate Change,
Government of Ulttar Pradesh, (4) Divisional Foresl Officer, Sonbhadra, (J)
Uttar Pradesh State Pollution Control Board, (6) District Magistrate,
Sonbhadra who stand impleaded as respondents No. 1 1o 6. The Registry IS

directed to prepare and attach memo of parties 1o the application and issue
to 6 through email requiring them to file their

notices to respondents No. 1
reply/response.
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6. Reply/response by respondents no. 1 to 6 and Report of the Joint Commillee
be filed within two months through e-filing portal in the form of searchable
PDF/OCR Supported PDF and not in the form of Image PDE. "

7 1t is submitted here with great humility and respect to this Hon’ble Tribunal that in
compliance of the last order mentioned above, the Divisional Forest Officer, Renukoot
Forest Division. Renukoot, Sonbhadra (hereinafter referred to as ‘undersigned’) has
taken action and formulated a report to disclose about the current situation and
developments that have taken place in the Reserve Forest area which is annexed herein.
[t is pertinent to mention here that Sonbhadra District is divided into three Divisions
and the matter at hand comes under the Jurisdiction of the Renukoot Forest Division

g where the undersigned mentioned above is in charge, therefore it is humbly pleaded

before the Hon'ble Tribunal to acknowledge the same.
True copy of the report has been annexed herein as ANNEXURE R2.

8. Itis important to submit here that the area in question was designated as Class-B Forest,
considered a reserved forest since 1907 under the Indian Forest Act of 1927. That 1n
1950, it was transferred to the forest department for management by order of the
Governor of Uttar Pradesh. However, despite this, a notification establishing the Nagar
Panchayat-Pipri was issued in 1958, as according to the law, any Old Reserved Forest
must be Re-Notified under Section 4 of the Indian Forest Act, 1927, before it can be
declared reserved again under Section 20. It is therefore submitted that in 1966, the
Governor issued a notification to re-notify the area, and the matter is now proceeding
through forest settlement as per the Indian Forest Act of 1927.

/-:.':..'.'\\\\ 9. That as per the report prepared on behalf of the undersigned, all the said accusations
7 AR ;\\\ and contentions of the applicant mentioned in their letter petition have been taken into
e

At/ ., “account and multiple enquiries and investigations have been done to attain a clear

wrigh K\lm“ .~ picture as to what kind of illegal activities are being conducted in the Pipri region of
. f\";;f' :2 .. -the Reserve Forest. It is submitted here that after examining the accusation of hunting
TR f,“ ?t{g,’b;'ib:f‘:' . and killing of wild animals in this region, it was found that no such activity has taken
\\/\ \ b :'.,place as the said killings of the crocodile and cheetal were natural in nature as per the

\ o] "'() ¢/ post-mortem report from the Veterinary Officer, Veterinary Hospital, Pipri-Sonbhadra,
\\i/ Dimbulganj-Sonbhadra and Myorpur-Sonbhadra.

10. It is important to mention here that it had come to the knowledge of the Forest
Department that widening of the road was being done illegally by Mr. Om Prakash
Dubey s/o Ram Bahal Dubey, Ashlam s/o Alim Ali, Raj Kumar s/o Lalta Prasad and
Mr. Vijay Patel s/o Pradhuman Patel and instant action was taken against them by filling
an H-2 complaint with case no. 10/2023-24 dated 03.01.2024. That after such complaint

being registered against them the illegal work of road extension was put to a stop.

11. It is submitted here that a tender was released by the State Finance Commission for the
ward No. 2/9 of the Reservoir to construct floating jet tee, cleaning, barricading with
iron angle mesh and installation of coloured cemented benches, etc. with a quoted
amount of Rs. 9.60 lakh with Office Adarsh Nagar Manual method and information of
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submitted here that as soon as the publication became known to the Forest Department,
then they immediately informed the Nagar Panchayat not to execute any such tender as
the Reserve Forest area falls under the jurisdiction of the Government of India and no
such non-forestry work can be done without attaining prior permission from the Central
Authorities. That they were also alerted that if they do not stop the work or get prior
permission from the Central Authorities then legal action would be taken against them

by the Forest Department.

12. That apart from such illegal activities, illegal cutting down of trees, installation of iron
tin and gate and illegal encroachment was also being done by Mr. Pradeep Kumar Singh
alias Ranu s/o Chhotalal Singh, Mr. Vijay Bahadur Yadav, EO, Nagar Panchayat Pipri-
Sonbhadra, Mr. Digvijay Singh s/o Shatrughan Singh, Mr. Anil Kumar s/o R.P. Singh.
[t is submitted here that as soon as such illegal encroachments came to the knowledge
of the Forest Department, an H-2 Complaint with case no. 19/2019-20 dated 31.07.2019
and an FIR with no. 155/2019 dated 01.08.2019 were lodged against them for taking
| strict action. It is germane to mention here that in regard of the same case no. 6001/2020
"m:\*\ 1s pending before the Hon’ble Court of Chief Judicial Magistrate I Class, Magistrate
T, Sonbhadra.

.'\ :l -
. !
\

3 3.’A~'Nbrish Kurm ’ 13

O'?T.;nen Ay 8 . ,It 1s submitted here that after enquiry about another case of illegal encroachment to
o\ "“e g ’ build a new boundary wall and installing an iron gate which was done by Mr. Ajay
< \ i "Gupta s/o Ram Kishore Gupta, Mr. Shiv Pratap Singh s/o Shatrughan Singh, an H-2
\ E:,;‘N.'-' =" K. complaint with case no. 30/2019-20 dated 17.10.2019 and FIR with no. 184/2019 dated
~ el [8.10.2019 were lodged and registered against them by the Forest Department. it 1s also
submitted here that another case pertaining to these complaints is pending before the

Hon’ble Court of Chief Judicial Magistrate I Class, Magistrate Sonbhadra with case no.

2082/2022. It is important to mention here that Mr. Shiv Pratap Singh is the real brother
of Mr. Digvijay Pratap Singh.

w
-

\ -
ks-uu'f".'d.

14. It is submitted here with utmost regard to this Hon’ble Tribunal that necessary actions
have been taken against the said persons mentioned above and all such illegal activities
have been put to a complete stop for safeguarding, preserving, protecting and
conserving the environment for a more sustainable eco system. It 1s also submitted by
the undersigned here that there is constant and continuous monitoring of the Reserve
Forest area for not letting such illegal and prohibited activities to take place in the

coming future.

15. I state that everything stated above has been stated by me in my official capacity on and
derived from the official records and I state that nothing material has been concealed

therefrom.
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VERIFICATION:

Verified at {2y A ars o2 on this 7 Z $h day of August, 2024, that the contents of the
above affidavit from paragraphs 1 to 13 are believed to be true and correct to the best

of my knowledge and belief. No part of it is false and nothing material has been
concealed therefrom.

@lA—

DEPONENT

SWOrn aid Verified
Nefore ¢

\/:9"’:8%3 8'MAR

ADVOCATE & NOTARY
Vitl. D= Zoni, Analya
Acampui, Janubi, Lucknew
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Huz- 1589 / 81-2-2024

fdur garr fiig,
TONORNTH|
B A,

WIS AT T GIEF,

HR Rrsrarymey,

3090, S |
TR, 7 vE Fwary wRads FPN-2  TEEE, RATeywwa, 2024
fwa- @0 wdw whm TANEwT, af Rad & waw af@w o wo FHaT-
176/2024 ¥ MT TR uar ganm S0UOUTHT T He(g H gwew Fa® wgu-um
afes & 313 & gau 3
Helew,

gFa Regs swd w3 wo- FOXO 185/6& -2-(vA0sN0N0), Rmis
£4.07.2024 v U Fed weor o, Brow G 3UEEy U e gHeRan HrE
WHT &0 Hegwifea oy & oy &
2- m;wﬁa‘vﬁgg’:a—gmw%ﬁqrw%ﬁanmOaﬁOé‘rO*Mr
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3- 3T AU ¥ 0 wm0h0A0 F Areim B 23.08.2024 91 @@
T w9, S0R0wes #l ok FRdiew i Al TS & vl aEfad R o
R =3 a1 awe o
Signed by e,

Dinesh Kumar Singh(Raar amy R
: Date: 09-08-2024 12:25:54% wfrar
A vd faia a¥g -
TR - g aAfwH, Wge a9 wan, EEe W W Wy & ay ufta
& 30 g whe, edfayvr, o5 v Sy eRade e, 5000 & uRARR & v
0 TA0N0A0 # Pifa R 23.08.2024 7 s aftw w3 & ewe =y
T H,
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g TS =Ra R, 98 Rehl @ w9
ARaet aN0T0 TTRR 176 /2024 3ot FAR Jr &
aouowamﬁwgm-ﬂﬁaaﬁ,whw@
RN IHe
QIS DI ST |

i T v B Rl Y9 st Rem Sifin SR
TR TaEd A & A, T @ Reer @

Feal TR I Ta A
sl TR TGN RS B9 9 farie—19.022024

mm@wwﬁ@ﬁwwmmm
fmm T |

o & fieg DRATE @t ¥ TR
wmqﬂ%mwm’mgﬁamﬂs‘ﬁ&ﬂmsﬁm - 176/2024 T
aﬂﬁgqﬁqim—zo.os.zozmﬁaiﬂﬁﬁaxﬁﬂmﬁaﬁmwmﬁaﬁﬁnﬁm@wﬁmnﬁm
w1 faawot B wER # -

1—State of Uttar Pradesh through Chief Secretary, Government of Uttar Padesh.
2-Principal Secretary lrrigation and Water Resources Development Department Government of
Uttar Pradesh.

3-Principal Secretary Department of Environment, Forest an
Pradesh.

4-Divisional Forest Officer, Sonbhadra.

5.Uttar Pradesh State Pollution Control Board.
8-District Magistrate Sonbhadra,

d Climate Change Government Uttar

ORDER

1- Mr. Ajit Kumar Gupta has sent by post to this Tribunal the present letter
petition which has been treated and registered as O.A. No. 176/2024

2- The relevant part of the letter petition enumerating grievances of the
- applicants is reproduced as follows:-
Offi;;r}w STl @l g:f ;‘r ?gﬂ mm# @l zramwai );g O
g i : Td Sielld Sigat @ offe & e
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& @ T AR v TR A ¥ e e @ e ue @ d Re w®
xwﬁﬁ%wﬁﬁsﬁzﬁmwmﬁammwmﬁmﬁﬁﬁ%x

o S B A Rt TR B ady B W qan ¥ ShTe @) der g w @ wee o
Y 1@*%{?@%%&%meﬂﬁm%,ﬁmmﬁmmﬁﬁwvéw
-ﬁm@ﬂmwmBmﬂﬁ%\aﬁfﬁwdﬁmm%mwaﬁﬁmamﬁﬁmﬁ
Wﬁwfiﬁm%ﬁ%%ﬁ?wmw%wﬁaﬁmwma}ﬁﬁmmﬁﬁ
ﬂﬁ%\‘d’f.mﬂmmwcﬁmzﬁﬁ@m%taﬁmﬁﬂaﬁamﬁmmﬂﬂmﬁﬁ
% e & o o o R 4 R W @ zwﬁ@ﬁﬂ%ﬁé’f@@mﬂmﬁmm

s A Siffrar Ser
Ree & T Hagd 2 o I TR B |
aﬁﬁﬁeﬁﬁﬁ@ﬁ@mqﬂﬁﬁm%@- Wwﬂm#ﬁawuﬁ@%@ﬂw
%ﬁmqﬂﬁaﬁﬁrﬂqﬁﬁ%aﬁ aﬁ(ﬁﬁmwﬁwﬁ)ﬁﬂ%ﬁqﬂaﬂﬂmﬁﬁmmaﬁﬂ

FIR No. 155/2019

Sections(aRg ) -

1.5/26 of IFA-1 927

2.3(2) of FCA 1980

2.27,29,39 D, Sec of WLPA 1972

4.3(2)s. of Public Property 1984
5.Sec 447 of IPC

1. afe Rig g aRodofiE
2, faftaora Rie T3 e g

'l ARy A HE&; ~A-158 11/09/2019
AT HEAT—6001 /2020
\ CJM Court Sonbhadra

\ GO U FIR &7 $1d) 91 & Heor = & |
I g famm
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raise questions

3- Prima facie, the avernments made in the application
the enactments

relating to environment arising out of the implementation of
s[ecified in Schedule | to the National Green Tribunal At. 2010

4. In view of the averments in the application, we consider it appropriaté to
have response of (1) State of Uttar Pradesh through Chief Secretary, Government
of Uttar Pradesh , (2) Principal Secretary . Irrigation and ater Resources,
Development Department of Environment, Forest and Climate Change .
Government of Uttar Pradesh (4) Divisional Forest Officer, Sonbhadra, (5) Uttar
Pradesh State Pollution Control Board, (6) District e, Sonbhadra who
stand impleaded as respondents Non. 1 to 6 . The Registry is directed to prepare
and attach memo of parties to the application and issue notices to respondents No.
1 to 6 through email requiring them to file their reply/response.
made in the application, we also consider it
be constituted to verify the factual position and
n. Accordingly, Se constitute a Joint Committee
f Principal Secretary, Irrigation and Water

Resources Development Department, Government of Uttar Pradesh, Principal
Secretary, Department of Environment Forest and Climate Change , Government of
Uttar Pradsh and Member Secretary, Uttar Pradesh Pollution Control Board and
District Magistrate, Sonbhadra and Divisional Forest Officer, Sonbhadra direct the
same to meet within two weeks, undertake visits to the site look into the grievances
of the applicant, associate the applicant and representative of the concerned
project proponent , verify the factual position and suggest appropriate remedial
action. Uttar Pradesh Pollution Contorl Board will be the nodal agency for

coordination and compliance.
6.Reply/response by respondents no 1 to 6 and Report of the Joint

Committee be filed within two months through e-filin '
2 ortal in
searchable PDF/OCR Supported PDF and not in the form %f lpmage F‘Dg]e form of

51n view of the avernments
appropriate that a Joint Committee
suggest appropriate remedial actio
comprising of representatives 0

7.List the matter for further consideration on 23.08.2024

8. A i :
and WatercoR%};c?;:?éss oEr)der be forwarded by e-mail to Principal Secretary Irrigation
Firisabel SSotssy O evelopment Department . Government of Uttar Pradesh
i seiciope Utrty epartment of Environment , Forest and Climate C e

ar Pradesh , Member Secretary Uttar Pradesh Pollutiin giﬂ?ﬁi

arsh-District Magistrate, Sonb ivisi
Leiste dgmpliance. ; hadra and Divisional Forest Officer, Sonbhadra for ¥
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024 375fIT HAR T[T F9

GUIOTS T 3 H AT B o v Tt e
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xﬁﬂﬁmﬁ%gﬁwﬁﬂwa%em

e Ty § Re Rewe 39 wd 969
U wraRe g o @Y orgARt war @

(7 | TN | SR | wweRa a8 wreeRy e a argfad
wo | S| @ | N woma T @ femtian
SEA SAHA qM
(TFs) (20%0)
1 | 67300 272.4144 | oPTQ), W Q4 AR | 2021,/ 0%, /238714, | Rl e
47 feid— 21.08.1948 | BTN HA
2 | 328500 1320.6003 | fOudT 629 /—167—%1 / 1948 T T
' fTie— 26.01.1949 ﬁﬁgﬁﬁ ’iﬁw
3 | 247000 999.7976 | (e SToTII o7 94 &7 | 5588/ 14—667 /1957 | T T
a1 —24.08.1957 gearaRa a4 g |

TIT—6428 TH$(2601.902380) (W1 1-3)

w ASHT Y 1949-50 W 1963—64 T B AR, THFERY INAT B Jd AMFARH
eI 369/1941 fadid— 18421942 ¥ UK AGHET D HH A UNARY W&
912 /amSodio—32(21) o 1949 RAH— 15/16 HE 1950 GRT &I TAAT ¥ DI o
fumT & forizor 7 Reg v g a9 fuET @ swraRd B T | (Hee —4)

a9 faT W1 ad 1949-50 W 196364 T & foIy Tl TaTIE e BRYE [SdIom
g1 g TR Bl AT @ SR eEwel @ dIF Feral A, B & C ¥ dier war g

Class A Forests were those declared as fully reserved during the Settlement Operations of 1871-
1876 and generally constituted of all the larger blocks of forests. Class B forests were declared
as reserved in 1907 . While Class C protected forests were declare as such in 1919,

(fier=a —5(i-vi))
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fewr & W Class- B#e® @ arafy §S S I T T e 12282 G0 T

ST & T AN 7 AR 1927 o W
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Noamexwhaepr o

VERNMENT ORDER TRANRIFERRING THE DUDII l'OVPR\F\dFV -
TATE FORESTS TO TUHE CONTROL OF ‘I'1E U, I, FOREST DLP;\RT\,{:N

*

No, 9I1G-32(21) G 1949,

From, ' _ .

Sri V. P. Shukla, B. A, L. L. B,

Deputy Secretary . to . Government

Uttar Pradesh,
To,

- The Secretary,

Board of Rcvenuc, U P,

Lucknow. ' i b E A

o . T Fad
h . Dated Lucknow, May 15-16-1950,
o e j
Snb. " ‘Transfer- of the Dudhx Government Estgte I‘orcsts %0 the Con:ml of
' " the Forest Departmént . l _— .1 <. Boug : 1
Revenue “C" DEPARTMENT., . .. . ., -
3 it ) $ 52 vt ettt 7

Sir, - RN R b [v i <

With reference to Board’s Letter No. !2431/\1-—?130 dated January §,
1950, I am dzrectcd io convcy the sanction of the Govcrnor to tbe Transfer,

with effect from April 1, 1950, from the . control of the Rc,vcnue Dc.partmcnr
to that of the ' Forest ° Deparfmcm of the administration of the Dudhi

Government Estate Torests mcludmg Katat forest on the canduwns laid

down in the anncxurq here to,

B ey,
Yours faithfully,

3 ” Sdj- V. P, SHURLA
> Under Secretary.

g .'\_. oy
N N,
\\‘5-\

7%

& x4
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Dudhi Vore
W0 the
Department, ¢ tontrol gfyp,, Vore
L ¢ )
The administratiyy oF the Dudhl 1% pou thall he Completely yyq
of the Fores Department, Ynder the gy,

2‘ h NARe \ 4
The exis g fovest stall” will be marged iy the cadre of the cor g
fervices in the forest Department, “ponding

:3‘ “ ata
All sales, explotations and contracts Wil be made uper the direction of
the officers of the Fovest Depidetdient, '

L 8 .:"dlE matters relating to the managemdht of Dudhy Forest wi) he dealt
With on the same lines as in other forets divisiong ‘of Ultar Pradesh,

3. The finances of the Dudhi Forests will be entirely the concern of the Forest
Department,

8§ Roads runuing through the Dudhi I orests will.be mamtamed by the Forest
Department, PR e 5 . ?

7. Such Forest produce as might be rcpu:rcd by thc Dudhi Govcrnmcnt Estate
for Original works as well as for repsire will be allowed free of cost,

8. Such land as may be rcq’u:rcd by the Estate for construction or develop-

- ment works. will?h& " rc-transfcrred to the Revenus Deptt: without any
compensation,

9. Officer of the Revenue Department, working .in ~Dudhi, Government Estate
shall be given Lﬁc same famhttcs for staymg m Forcst rest houses as are
allowed to them at present, LR 3

10. The concessions which the tenants of‘ Dud}n dovernment Estate at present

149

| e

L.ondalmm of transier

H

rof the

enjoy in the Dudhj Forests shall be included in the working plan f«nd no
Variations in them shall be made without the prcvious consent of thé' Board
of Rcvenue Uttar Eradesh e Lat s T ap 9oy A il

FOREST DEPARTMENT No 912;{1);10_32(21),0.49, g

-
TEP AR

tion
Copy forwarded to the C}ucf‘ Conscrvatori ,of Forests, . U, P..for informa

th
vrith reference the his icttcr ’No I8!7f mp }2 16, (A} dateg d M:lrg:dl];;iisge;?he
the remark'that the Dudhi’ Goircrnmcnt Eslatc rorcsts :!:lu ‘henc c:m;e, ke
administrative control of the iConbervator of ‘Fores Es::;a:z e
amendment fo article 4 E Torest Manual may"bé ' dubmitte

Approval.

2 Orders regarding budget provision for the

ts will
management of these fores

issuc shortly.

GOM’ forwarded to the AccountantGeneral U, P. for

By order,
edj-R, 8. Mechra
‘ 29 under secrefary.
FIANANCE :DEPARTMENT No. 912(2)/1C-32(21)C ety
By order
(K. S. Goyal)
Under Secrctary
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ot Settlowon g | Dudhl Ghretin A
Rstute Poregtd: nent Taquivy Roport on the Dudht, l,l_! !r’”{’j N
Porest Olfica N Couducted by Mre M, Sanlent "f'f,lm/_l,!‘l;,:." fuc 4},3 i ?:‘:{g
ooy Mivedpae wid 1t Rajput Lelpathd, HallLebiildages - 257
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Introduction. : G

L. On the basis of o veport by Mr. David who Juspected

Dudhi Estate Forests ag Congervator of Iforestn, ‘Workijtf 'I’Jé:}?}
~Cirele, during January and Babpyary 1941, the Governmieiit jssifed, - :
4 the following-order vide G 0.:No, 860/1941, dated Decétdbef ‘JE; bt
\f.‘ 19%3.-..‘.\ w3 g R e, S (TR /
" ‘o

' ewith reference to your letter No. EUBG'IXI-—-GGIB,,da(,ed’.lugg 7
19, 1943, T am directed to say that subject to the orders contarned - |-~ Z
in the succeeding -paras; the Governor ‘hay, been pleaded to approve .7
of:the proposal:lo transfer-drom the control of thie/'Révenue Depart: ©* 4
ment to that-of the Forests Depariment; the ddministrition andthe ' ? 77

finances of theprotected.: forest ‘of *the« Pudhi, {Qovefhment Estate ---
and also of such areas of Kafaf foresls in that Estate as tay alay
the necessary inquiries be notifled a5 protected [ovests. The Gove’
ernor also agrees’ with the B‘u’urd"that'liae ‘primary”dhiect of tha'
management of these fd_rc‘sts‘shgilzlti bé decla cd 3§ Ahe satisfaction” - - -
of- the legitimate:'req uirements, . of the idabitinls of he“Hsiate jn - 7"

respect of forest produce and' gifzing' and t}‘af,"“i’a"{cfgcploi{ alion of ‘o
fhe forést resonrees, for the' purpdse df (fhf?? ning thié SAxImam reves - . s
sine shall be oniy a secondary consideraticin. Mattets concerning; ;-
the .tefrants of, the ~éstafe,” their concessions. in-the Agrest and,thia- 35

general yelfare of the estate, will con tiuug to remain. subject to’ fh&. %
ultimate cantrol of the Revenne authorities; and such safeirisiags e
as.may be.mecessary to bring this into ‘efiect- shalfybe provided for - *&

¥,
Lt

in.theidetailed rules for the working of the forest ’aanﬁl}islrgltfo';_i‘,- i
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the: settlement operations...of, 187171876 and “generallyatnsisted . ;5
ofiall:the Targey; blocks of foresiss - , Class Bﬁ forests were declared” " "~
as reserved; in”: 1997 while class. G protected forests were deolared-.
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gy L
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NC.R.B (7.3, 3. 1)

URST INFORM : L TR E TR
FIRST 1Ny 'RMATION RO /
(Under Section 154 Cr.l’.&)u
WU wmr foré

(YWY 154 &3 Wi wlifar & wea)

/ 1+ District/Unit (Rrem/gams).

FIR No. (TR, ¥.): 0184
T

P.S. (urem): Todr Year (a9): 2019

Date and Time of FIR (%3 . calcoicy
it r): 18/10/2019 01:00 HC

C:..-—‘;"""""
% S'NO: Acts (3rTQfaTm) Sections (4TI(T))
(a;'ﬁ..) 8 et i e i e s S AA L e
L e & @ 1860 332 )
2 a1 E W 1860 447

3 s o affEm,

1927 B

¢ grdw ga sfafage, (26
1927 |

5 s HR R [3(2)

fAaror afefaae, 1984

3. (@) Qccurrence of offence (3r9ner &r Hedl):

1 Day (Re): Tar Date from (Rl ®):  Date To (Reiiw
17/10/2019 a®): 17/10/2019

Time Period (FHT | Time From (¥77 ) Time To (7T

Hafd): vy 4 11:00 For | a): 11:00 aor
() Information received at P.S, (Y1AT Daie (f&=Ti): Time (FH):

Te I o gE): 18/10/2019 01:00 &
(¢) General Diary Reference Entry No. (¥fafS¢ |

/fp 77 \ w ) ¥.): 003



! U “)

CR.B (w3t ameay

Date and Time

(Fsrra athr
).
18/10/2019
01:00 asr

L Type of tnformation (;\‘{ﬂ?l‘f W WHR): fofde

™ Place of Occurrence (ST

1 (2) Divection and distance from P.S, (e @ lr 3T B‘eat No. (e
faam): o, 01 R, o, w):
(b) Address (TaT): &8 H0-7, FEHRT AT,

(¢) Tn case, ontside the limit of this Police Station, then Name of P.S. (A7
T WA F W § Al 4T S An):

District (State) (a7 (W159)):
S Complainant / Informant (RIFraeet / qaee):
@) Name (Am): oo FARX e oo TeiF LT dre
() Father's Name (RraTaT aim7): T60 T Saer

©) Date/Year of Birth (37 H AR/ (q) Nationality (/SERIa): $1Re
a¥): 1984

© UID No. (z3mEsr &.):

@ Passport No. (JHTIE H.):

Date of Issue (SR HT¥ Y RA9):  Place of Issue (ST T &7 FuT):

(2) 1D Details (Ration Card, Voter ID Card, Passport, UID No., Driving
License, PAN) (Ygamer Rawor (qrarer 378 HAGTAT FT5 YTHUIE, J3MgsT
W, SERT W, 4 w8))

S. No.
. > N -(ﬁ.#.)
C | ieh‘. | Sua!&mﬁ
\C = f "a /

A

ID Type (Y81 99 &7 frn Number (Tg9TeT H&AT)
YFR) 1
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1 ()
N.C.R.B (w3, A
Occupation (Eﬂ?ﬂrm):
() Address (), *
' S.No.
(‘sF.Ii',) Address Type (9aT  |Address (trem)
T WER)
| et e A, YopRe A e e
L , Fad, i, SO¢ S, SRE
P Rl v m‘rw‘hﬁ’rmmﬁarm
0 Phone number (GIHTT H.): Mobile (AYag H.): 91-8795204743

T Details of known / suspected / unknown aceused with full particulars (T /

_ mzmmm@mmmy

Accused More Than (3791 3mdt o ¥ 3rfde gf af @&an): 0

i

S.No.  Name (A7) | Alias Relative's |present Address(THAT
(.9.) (@Fam)  Name (RORR (o ;
. | T ) | i

1 o Il | imﬂﬁm e'] Eﬂ?ﬁ’ﬂ-?ﬁ?ﬂ?

( iszaaszl’m ?Ttr-nifaarm
| :m;ﬁfﬁrqfrmsqam
e, AR

| : 1. g 70-7, R
f ICE T !
| TirT, Ry, Heerg, I

% Reasons for delay in reporting by the complainant / informant (Rraraasar /

FaTAT ZaRT Rl 3 & aot R & FRo):

9. Particulars of properties of interest (Fafeua FFqy &1 e

- e

-



value of property (in Ry (weafir @1 e ea(e #):
I Inquest Report 7 U.D. case No., if any (Fcg WHIET RaYE / F3.9H0T ., a1

HI$ A

S N?‘ EUIDB Number (3. 90T H.)
(F.49.)

\tlLE)
[s.No.  Propertty Cq¢ ! N-CRB (w33
(TFafeyr °BOry  Proper ty Type Description "1 Value(in
iy . (mfa F (R Rsl-) (37w
- TR | @ )
' t
10 Total ' [

I | |
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Wﬁ%mmﬁﬁvﬁwmm-mmmm
“ﬁmm#aﬁﬁzmﬁummmwmﬁmmmml
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mﬁzamaﬁg&mmmmmﬁmﬁ@ﬁmﬁ?ﬁ
31 97 Riawaw iz 3% R, e /0 wgu= e gar- fad feem
mﬁmﬁmmamamm?mmﬁmm%w
'czfa' (iamaﬁ#mmﬁamﬁmaﬁaﬁ
e A S A e § e swiea R & R s
FhafFas 1927 #1 ary 5026 (3090

%2 9 THET W e

13. Action taken: Since the above information reveals commission of offence(s)
u/s as mentioned at Item No. v

,(#'mm:ﬁmm#mm%ﬁ:mm '
TR 7L H, 2 F Ied@ uRT F @ 3
‘ L E PN

3y

,- red the case and took up the investigation (YFIVT f fawar 747
ﬁﬁ‘" R St & fore ferar aran): / or ()

fay s i -
S k/
oS @x

1



/r R o

N.C.R.B (va.31.3mz.4)
L _

(2) Directed (Name of 1.O.) (ST arframd =7 Rank (95): Fufadyers/
STA): AFROJ ALAM Hav fadraren

No. (&.): 972300229 to take up the Investigation (FY ST
mmﬁaﬁ%mﬁ&wﬁmﬂm or ()

3 Refused investigation due to (ST & fore): or (& HRUT
$HR T )
@) Transferred to P.S. (amm): District (F3re):

on point of jurisdiction (F SARAFN F FROT FEATAI)-

F.LR. read over to the complainant / informant, admitted to bf_: correctly
recorded and a copy given to the complainant /informant, free of cost.

(Ryraaeal / qaardal 1 yrafdd 9 & gars T, We & g%
AT AR OF FI foes Ramaasar s § o)

R.0.A.C. (3R.3.T.4))

b o\

Signature of Officer in charge,

ﬂ.;&l(ﬂ;}dl{?"‘ I,Q._.u-
& 2

o (;‘ Police Station (YTAT WY o

§ ey, FEAIET)

}h",,.«;:/

i 14. Signature/Thumb impression Name (SIT#): ABHAY

i of the complainant / informant NARAYAN TIWARI

i RFrasar

i (R ; / ﬁ:ﬂ;l]'-:]iiii & Rank (95): I (Inspector)

; FFATETY /39TS &7 fovermer)

i v

No. (H.): 832030800

IS Date and time of dispatch to the court (3ETFad # WY #T Rariw ik
qq9): -

Attachment to item 7 of First Information Report (W Fa=T
RorE & Ag 7 wavaH):

Physical features, deformities and other details of the
suspect/accused: ( If known / seen )
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R (@R e ) gy )
S, Sex  Dat :
No. ) Y" ‘3‘/ Build Heig Complexion 'Identification Mark(s)
. (PoﬂT) car Of (m) It I :
(FJ. Birth T 0 (95anT Ri7g)
fafy / (vt |
) | ) |
s 4 L8 85 | .1
' guy 1981 - : -
| |
| (e Tt o
2 ‘gpg 1977 e ; |
],f?'m?ﬁ: Aar
i. Deformities/  Teeth |pryip (arey)  pye(ai)  Habit(s) Dress Habit
! Peculiarities (a!"a') f |: g ‘(m) II(S) (m)
| (R . | M
L T }
LA B e T
3 f : o
: | ] |
i . L]
s ; o
Q :
; | o
3 ) . 2 . ; | . i
Language/ |
; Dlatest Place of (T FTeT) ;o:hm (3r=a)
f (amar/areh) !
| Burn  [Leucoder |Mole Sear T;;t;o(;,gi N
| Mark  ma () @) N
f : 1) I
(TR g
e ,
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16 . 17 18 19 20
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